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Sick Public Sector Undertakings

833, SHRI1
GUPTA:
SHRI J. CHITHARANJAN:

Will the Minister of INDUSTRY be
pleased to state:

GURUDAS DAS

»

(a) whether Govenrment have decided

to close down cight sick Public Sector
Undertakings; and

(b) if so, the numes and other details
of these companies and the steps 1aken to
pay the statutory ducs to the employces
of these companies;

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
SUKHBIR SINGH BADAL)} : (a) and
(b) Government has taken a decision to
introduce  a  Scparation Scheme by
extending  benefits  of  Voluntary
Retirement Scheme (VRS) to employees
of following wunviable Public Sector
Undertakings (PSUs) of the Department
of Heavy Industry where Board for
Industrisl and Financial Reconstruction
{BIFR)/Disinvestment Commission have
at one stage or the other reached at the
conclusion that these units were non-
viable and expressed prima-facie/final
view regarding winding up.

S.No. Name of the PSU No. of
- Employees

1. National Instruments Ltd. (NIL) 863

2. Bharat Opthalmic Glass Ltd. (BOGL) 472




